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Four-laning of Ramban-Banihal highway in J and K

*169.SHRI SHAMSHER SINGH MANHAS: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether Government has any plan for four-laning of the highway from

Ramban to Banihal in Jammu and Kashmir;

(b) if'so, by when work would start and which agency has been assigned the work

for it and what would be its completion period; and
(c) what are the reasons for the delay, if any, in awarding the work?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
JAIRAM GADKARI): (a) to (¢) Statement is laid on the Table of the House.

Statement
(a) Yes, Sir.

(b) The work for four-laning of Ramban to Banihal section of National Highway-
44 has already been awarded to M/s Hindustan Construction Company and work has
started w.e.f. 28.12.2015. The completion period for the project is 03 year and 06 months

as per Contract Agreement.

(¢) Due to poor response from the bidders on Public Private Partnership mode,
the project could not be awarded earlier. Keeping in view the importance of the stretch,

Government decided to execute the work as a Public Funded Project. Accordingly,
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Cabinet Committee on Economic Affairs (CCEA) on 21.01.2015 approved the project to

be implemented on Engineering Procurement Construction (EPC) mode.
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Plantation under SAGY

*170.SHRI LAL SINH VADODIA: Will the Minister of RURAL DEVELOPMENT

be pleased to state:

(a) whether Government has any plans to undertake more plantation under the
Saansad Adarsh Gram Yojana (SAGY);

(b) whether Government also plans to provide vegetables and fruit plants to

people under SAGY through the forest department; and
(c) ifso, the details thereof?

THE MINISTER OF RURAL DEVELOPMENT (SHRI CHAUDHARY
BIRENDER SINGH): (a) to (c) A Statement is laid on the Table of the House.



